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* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ CONT.CAS(C) 1742/2024

SATYWART KADIAN .....Petitioner
Through: None.

versus

UNION OF INDIA AND ORS. .....Respondents
Through: Mr. Balendu Shekhar, CGSC with

Mr. Krishna Chaitanya, Mr. Rajkumar
Maurya and Mr. Divyansh Singh Dev,
Advs. for R-1/UOI
Mob: 8887946359
Email: officeofbalendu@gmail.com
Mr. Vikash Singh, Mr. Sudarshan
Kumar Agarwal, Advocates for IOA
Mr. Hemant Phalpher and Mr. Jai
Karanwal, Advs. for R-2 and 4.
Mob: +911149094148
Email: office@phalpher.com

12
+ W.P.(C) 3164/2024, CM APPL. 13051/2024 & CM APPL.

66223/2024

BAJRANG PUNIA AND ORS. .....Petitioners
Through: None.

versus

UNION OF INDIA AND ORS. .....Respondents
Through: Mr. Ripu Daman Bhardwaj, CGSC

with Mr. Kushagra Kumar, Advs. for
R-UOI
Mob: 9818030700
Email: cgsc.ripudaman@gmail.com

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 20/07/2026 at 03:30:07



Mr. Vikash Singh, Mr. Sudarshan
Kumar Agarwal, Advocates for IOA
Mr. Hemant Phalpher and Mr. Jai
Karanwal, Advs. for R-2.
Mob: +911149094148
Email: office@phalpher.com

CORAM:
HON'BLE MS. JUSTICE MINI PUSHKARNA

O R D E R
% 27.11.2025

1. None appears for the petitioners when the matters are called out.

2. None has been appearing for the petitioners even on the last two

dates.

3. Thus, the petitioners do not seem to be interested in prosecuting the

present matters.

4. Accordingly, the present petitions, along with the pending

applications, are dismissed in default and for non-prosecution.

MINI PUSHKARNA, J

NOVEMBER 27, 2025/ak
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